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Mr. Speaker: T have called Shri 
V. P. Nayar.

Shri V. P. Nayar: May I know 
whether it is in the contemplation 
of the Government to have a mobile 
exhibition of scientific literature at 
least in important places in various 
States?

Dr. X . L. gM w iH ’ It Is mobile to 
the extent that the exhibition war 
held in Delhi. It is moving to Indore 
and Lucknow and we are contemplat­
ing to send it to South India also. In 
that way, it is mobile.

Shri V. P. Nayar: Our States will 
not get this during our lifetime at 
this rate.

Mr. Speaker: The bon. Members
have got free passim

Shri V. P. Nayar: But, Sir, the ex ­
hibition is not only intended for the 
Members of Parliament; it is for the 
people also.

Mr. Speaker: The hon. Member is 
a representative of the people.

Shri V. P. Nayar: But, how can I 
see it for them?
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Welfare of Scheduled Castes, Sche­
duled Tribes and Backward Classes

+
fShri Tangamani:
Shri Ram Krishan:
Shri Siddlah:

*1311. Shri Dasaratha Deb:
Shrl B. Das Gapta:
Shri Kumbhar:
Shri Elayaperumal:

Will the Minister of Home Affairs 
be pleased to lay a statement on the 
Table showing:

(a) the items discussed and deci­
sions taken at the State Ministers 
Conference held in D?lhi on the 
15th and 16th February, 1958 in con­
nection with the welfare of Scheduled 
Castes, Scheduled Tribes and Back­
ward Classes; and

(b) the action proposed to be taken 
to implement the recommendations?

The Deputy Minister of Home Affairs 
(Shrimati Alva): A statement is laid 
on the Table of the Lok Sahha. [See 
Appendix VI, annexure No. *3 ]

Shrl Tangamani: In the statement 
we find that there will not be sepa­
rate colonies for the Harijans in the 
future. This recommendation has 
been communicated to the State 
-Governments and Union Territories. 
May I know whether any of the 
State Governments have started im- 
picifienting this or whether they 
Ibave already done it?

Shrimati Violet Alva: Some Of
the State Governments have been 
doing this in the sense that they 
were not strictly reserved for the 
Scheduled Caste people. The non* 
Scheduled Caste people are also 
allowed to build houses or allotted 
grounds there.

Shri Tangamani: One of the re­
commendations is that in the cast of 
scholarships awarded to students 
belonging to Scheduled Castes, Sche­
duled Tribes and Backward Classes 
the amount must be depo.jil.sJ with 
the State Government. May I know 
what is the reaction of the Ministry 
of Education and Scientific Research 
on this matter.

Shrimati Violet Alva: We have
not received any information, on 
that paint.

Shri B. Das Gupta: From the state­
ment I find that there are no State 
Boards in many States. May I know 
in which of the States these State 
Boards are absent, and may I also 
know whether the Ministry contem­
plates to establish Boards on a district 
level?

Shrimati Violet Alva: We have
Boards State-wise and not District- 
wise.

Shri Elayaperumal: Mav I know
Vi-ny mwy representatives took part 
in that Conference from non-official 
organisations such as the All India 
Harijan Scwak Sangh and the Dep­
ressed Classes All India Federation?

Shrimati Violet Alva: A number ot 
them; 16 in all.

Shri Sonavane: May I know whe­
ther the Conference of State Ministers 
dealing with the Scheduled Castes, 
Scheduled Tribes and Backward 
Classes will be an annual feature; if 
so, may I know whether the Gov­
ernment will ascertain the views of 
State Ministers about the extension 
of reservations for Scheduled Castes 
and Scheduled Tribes?

Shrimati Violet Alva: The latw
part of the Question does not ana*.




